FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BUSH TEA CO. PVT. LTD.

(b) Details of authorized representatives are
available at:

RELEVANT PARTICULARS
1. | Name of corporate debtor Bush Tea Co. Pvt. Ltd.
2. | Date of incorporation of corporate debtor 01.06.1972
3. | Authority under which corporate debtor is | Registrar of Companies — Kolkata, Ministry of Corporate
incorporated / registered Affairs
4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U15491WB1972PTC028384
5. | Address of the registered office and principal | Registered Office (as per MCA records):
office (if any) of corporate debtor Block — G 3, Hide Road, Kolkata 700043, India
6. | Insolvency commencement date in respect of 29 04.2022
corporate debtor
7. Estlma.ted date of closure of insolvency 25 10.2022
resolution process
8. | Name and registration number of the | CA Santanu Brahma
insolvency professional acting as interim | IBBI Regn. No.: IBBI / IPA-001 / IP-P01482 / 2018-19 /
resolution professional 12251
9. | Address and e-mail of the interim resolution | Address: AH — 276, Salt Lake, Sector — Il, Kolkata —
professional, as registered with the Board 700091
Email: ip.santanubrahma@gmail.com
10. | Address and e-mail to be used for | Address: AH — 276, Salt Lake, Sector — I, Kolkata —
correspondence with the interim resolution | 700091
professional Email: bushtea.irp@gmail.com
11. | Last date for submission of claims 13.05.2022
12. | Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained | N.A.
by the interim resolution professional
13. | Names of Insolvency Professionals identified
to act as Authorized Representative of
! . N.A.
creditors in a class (Three names for each
class)
14. |(a) Relevant Forms and (a) Weblink: https//ibbi.gov.inf/home/downloads

(b) N.A.

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata has ordered the
commencement of a Corporate Insolvency Resolution Process of the “M/s. Bush Tea Co Pvt Ltd” on
29.04.2022.

The creditors of “M/s. Bush Tea Co Pvt. Ltd.”, are hereby called upon to submit their claims with proof on or
before 13.05.2022 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Yok Bdo

CA Santanu Brahma

Kolkata, the 30t April 2022
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FORMA

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF BUSH TEA CO. PVT. LTD.

RELEVANT PARTICULARS

1. | Name of corporate debtor Bush Tea Co. Pvt. Ltd.

2. | Date of incorporation of corporate debtor | 01.06.1972

3. | Authority under which corporate debtoris | Registrar of Companies — Kolkata, Ministry of
incorporated / registered Corporate Affairs

4. | Corporate Identity No. / Limited Liability U15491WB1972PTC028384

Identification No. of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate debtor

Registered Office (as per MCA records):
Block - G 3, Hide Road, Kolkata 700043, India

6. | Insolvency commencement date in respect
of corporate debtor

29.04.2022

7. | Estimated date of closure of insolvency 25.10.2022
resolution process
8. | Name and registration number of the CA Santanu Brahma

insolvency professional acting as interim
resolution professional

IBBI Regn. No.: IBBI / IPA-001 / IP-P01482 /
2018-19/ 12251

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Address: AH - 276, Salt Lake, Sector - I,

Kolkata — 700091 Email:ip.santanubrahma@gmail.com

| Address and e-mail to be used for
correspondence with the interim resolution
professional

Address: AH - 276, Salt Lake, Sector - Il

Kolkata — 700091 Email:bushtea.irp@gmail.com

11.] Last date for submission of claims 13.05.2022
12| Classes of creditors, if any, under clause N.A.

(b) of sub-section (6A) of section 21,

ascertained by the interim resolution

professional
13.{ Names of Insolvency Professionals N.A.

identified to act as Authorized Representative
of creditors in a class (Three names for each
class)

| (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Weblink: https/fibbi.gov.infhome/downloads
(b) N.A.

Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata has ordered the
commencement of a Corporate Insolvency Resolution Process of the “M/s. Bush Tea Co. Pvt Ltd"on
29.04.2022.

The creditors of “M/s. Bush Tea Co. Pvt. Ltd.", are hereby called upon to submit their claims with proof on
or before 13.05.2022 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means. Sd/-
Submission of false or misleading proofs of claim shall attract penalties. CA Santanu Brahma

Kolkata, the 30th April 2022 IBBI Regn No. IBBI/IPA-01/IP-P01482/2018-19/12251
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THE SINGARENI COLLIERIES COMPANY LIMITED

(A Government Company)
Regd Office ROTHAGUDEM-307T1071, Telangana

E-PROCUREMENT TENDER NOTICE

ceriices | Malerial procimement

Tenders have been pubdished for the follo
platlorm For details, please visil hitps:,

NIT/Enguiry Mo, - Description [ Subjeci -

E142ODEE: Trars portation of Ceal from GOK-11
05-05-2022-10-30 Hrz

iniing o BG 0C -4 CHF on weight hasss for a penind of ene year

E-procusement
\elangana.gov.in - or - hips:/waw.scclmings.com

Lasf date and time for Submiszion of bid (5]

-12.06,2022-17-00 Hrs,

EODOER- Procuramentd of coatiub opster 56.25 & 67.5 el eod ubgwnder Bale Conlract for & peiod o 2 wears

E12X00035- Drivage ol dpoeodeh gabenies tor alength ol 1923min coa and 243m in Slaee & S5 in toal & sione
by drling and blasimg method with LE0SE0L technology to dacirate the inspection of water dam at 3VEILN with
nNBCassary supporing and ather lied worksst Adivala Prosect AFA -13,05.2022- 17:00Hrs.

17.05.2002-17:00Hre

LIM, Ol Glass (Tied slabed moafh, Spl. & Typequn
2022-23 Bhadradrn

EMFPOO040- Procurmment of varous smes PE Pipes on RE hasts for ong veie period o use at ol amas o SCGL-

MIT Enguiry K. - Descogian | Subjecd / Estimaled Cantract Valee
CW/KGM/e-05/2022-23, D1.27.04.2022 - M & A wooks Tor Section Nio.3K0A 0 e, sl higher otlizizl guarters ke DD,

ters al Genashpusm dnes, Kninagudem Gomporiedor the pear
Kothapudam Dietrict, Talangan:z

daneral Manager (Matarial Procurement)

Lastdale and tlime lor Submission of bid|s]

Sta1e-RS.36,37,181/-13.05,.2022-4-00R M.
Geseral Mansger (Civil

Az 31 88 320100 hiEE-4:30R M,

Bl G L E-MIMLT-04 20 22-23 - Re-Consyucion ol belance works of compound walb ai KE-2 Bungalrws and
allected parton of Oy, GR (e} Oice Compoend wall in wiew ol widenmg of Nabonal Higeway, Mendaemaim arnes-

Genzral Manager {MME]

CW/BAPYE-05,T-06/R-1-03/2022-23 - “Construcion ol Recon reams over he G ollice man bulding al GK olfice
compiein Snmmper area, Manchenal |Disf) T.5-Rs. 30,64, 039/- 10,06, 2022-4;30FM,

Dy M {Cavil) SRP Area

FFI:.-'Z[!H EE.I'MF.-"I:UL'W

Agency/AOVT/1/2022-23, D:30-04-2022

FORM A
PUBLIC AHNNOUNCEMENT
[Uincer Regudatan & of the Insolventy ard Bankruptcy Boaed of lndia
[msolvency Hesakilion Process for Corporale Persons] Regulations, J016)
FOR THE ATTENTION OF THE CREDITORS OF BUSH TEA CO. PVT. LTD.

B & navi mutual fund I

NAVI AMC LIMITED

(FORMERLY KNOWN AS ESSEL FINANCE AMC LIMITED)
Registered Office: Peerless Mansion, 1, Chowringhee Square, Kolkata-700069
Tel: 033 40185000; Fax: 033 40185010; Toll free no. 1800 103 8999,
Website: www.navimutualfund.com, Email: mf@navi.com
CIN: U65990WB2009PLC134537

NOTICE (No. 03 of 2022-23)
HOSTING OF UNAUDITED HALF YEARLY FINANCIALS RESULTS:

NOTICE is hereby given to all unit holders of Navi Mutual Fund ('Fund') that in accordance with Regulation 59
of SEBI (Mutual Funds) Regulations, 1996 read with SEBI Circular No. CIR/IMD/DF/21/2012 dated
September 13, 2012 and SEBI (Mutual Funds) (Second Amendment) Regulations, 2012 vide Notification
dated September 26, 2012, the Unaudited Half Yearly Financial Results of all the Scheme(s) of the Fund for
the half year ended March 31, 2022, is hosted on the website of Navi AMC Limited ("the AMC") viz.
www.navimutualfund.com and on the website of AMFI viz. www.amfiindia.com in a user-friendly and
downloadable format on April 29, 2022.

For Navi AMC Limited

(formerly Essel Finance AMC Limited)
(Investment Manager to Navi Mutual Fund)
(formerly Essel Mutual Fund)

Sd/-
Authorized Signatory

Place: Bengaluru
Date: April 30, 2022

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

Idenfification No. of comaorale deblor

RELEVANT PARTICULARS
1. | Name of corparate dabiar Eaigh Tea Lo, Pl Lid
2. | Diate of mcorporation of corporate deblor | 01.06.1972 sfa , I F E L
3 | Autharity under which corporate debtor s | Regisiear of Conganies - Halkata, Mirestry of . h a
incorparated | reqistarad Corparaie Affais LM
4. | Corporeta idendity Mo, Limited Liabdity L1545 WB 19T 2PTCO25384

en

fckdriss of (b rogishered offics ar
i gl aiffiee (0 any) of comparate detio

Regetared Ollics (a5 par MGA regords)
Blogk - 3 3, Hide Road, Kelkata 700043, India

B, | Irsolvency commercament date in respec
of corporate dabiar

204 20

7. | Ezfimated date of closure of nsalvancy
resciution procass

25.10.2022

8. | Marw and megestralion number of tha
ingotvency professanal acling as inkenm
regoiution professional

ChA Sanlany Brahms
BBl Hegn, Mo IBE| { BPAD01 | IP-PI2R2 |
21819 112251

B. | Address and e-mall of the imenm resolufion
prodassional, as registanad with the Board

Hddress; AH - 276, Sait Leke, Secior- 1,
Kilkaia — T0CA1 Emaitip sanianubrahmai@omail com

104 Address end a-mail io be used for
corrgspondance wilk the inlerim msaklion
prodessional

Address: AH - 276, Sa¥ Laka, Sactor - I,
Falcalas — TOROST Emalbushbedirpgiigmail.com

identified fo act &3 Authoized Regeesentative
of creditons in A diaas {Thres rames for each
class)

11.] Lagl date for submissian of claims 13,04 X2
12 Clagses of creditors, if any, under clawss MLA

() of sub-section (G/) of saction 21

ascartained by Se infarim rasolufion

protasskonal
T3] Mames of Irsabeency Professonss M.A,

4 (a) Ralevani Forms and
ib) Dalals of authorizad represerdalives
ane avilabie al

i) Wablink: hilps/thbi.govinhomaldawnloads
(b MLA

20042022,

Kokata, the 30%h April 2022

haboe B herety gaen Thad the Hon'ble Magonal Company Law Tribunal, Kaokata has crdened the
commencemeant of a Comporate nselvensy Resciution Process of the “Wis. Bush Tea Co. Pyt Lid on

The craditoes af Wis. Bush Tea Co. Pl Lid.”, are haraby callad upan bo suomit thair claims with proaf on
or bafore 13052022 ta tha intarim rasoluion professional at the addrass manSioned against anty Mo, 10,
Thi Tmandial creditors shall submel (her claims with proal by electronic means anly. & othes GedRars
ey subenil B chams with proalin person, by past or by electronic means
Submissionafialse ormisleading prosfs of daim shed attract peralties,

BB Fegn Mo, IBSUPAO1IP-PIALE2301 B 181 205

Sdr
Lo Santar Brabma

[Shibpur ANJAN CHATERJEE

The Indian Express.
For the Indian Intelligent.
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SHIBPUR BRANCH, 185/186/4, SHIBPUR ROAD, 1ST FLOOR, SUPERMARKET,
SHIBPUR, HOWRAH 711102, Phone: 033- 2678 4981/2678 7494
TETETETE A\ ALLAHABAD Mob. 9836164641 , E.Mail: shibpur@indianbank.co.in

Auction sale of Gold pledged to Bank

borrower demandrng repayment of Bank's dues and whereas consequent upon farlure to repay the dues, has demded for sale of the Gold
items/ornaments by public auction on 21.05.2022 by 11.00 A.M. at the Indian Bank Shibpur Branch premises.

Branch Name & Address | oan Alc T‘(’;:'(g]/s v?c:;?rst
ranc o
of the Borrower No. 18/01/2022) of Gold Description of Gold /Ornaments
(inRs) | (gms)

1104.80 | ONE PAIR BALAWITH WAX. ONE PC CHAIN, ONE PC NOUA,
ONE PC NECKLACE WITHOUT CHAIN, TWO PC CHAIN, ONE
WITHLOCKET, LOCKET3PCS

171 OLABIBITALA, IgT 5940970226 268773

BYE LANE.
SANTRAGACHI,
HOWRAI 711104

"ANJAN CHATERJEE
17/1 OLABIBITALA, IST
BYE LANE.
SANTRAGACHI,
HOWRAI 711104
Terms & Conditions:
1.Bank does not undertake any responsibility with regard to the quality and specification of the jewels being auctioned. Itis at the risk of the
successful bidder/purchaser.
2.The bank reserves its right to reject any bid without assigning any reasons whatsoever.
3.The interest bidders shall approach the branch before 20.05.2022 to submit the application process with valid Identity proof, Address
proof along with refundable security deposit of Rs. 500.00 to Branch Manager, Indian Bank Shibpur Branch for participating in the Auction.
4.0On acceptance of the bid, the bid amount has to be paid immediately and shall receive the gold. The security deposited will be forfeited in
case the winning bidder fails to pay the balance amount within the next working day.
5.To know about further details, minimum reserve price, terms and conditions of the auction please getin touch with Indian Bank Shibpur
Branch.

Date : 27.04.2022

[ 'ONE PC CHAIN, TWO PAIR EARING. ONE PC LOCKET, ONE
PCRING

6941546376 51924/ | 18.08

Chief Manager,
Indian Bank Zonal Office Kolkata 2

Inform your opinion with
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POSSESSION NOTICE
Common Possession Notice for Immovable Properties of more than one borrower by the same Authorised Officer

(For Immavable property)

Whereas

Punjab Mational Bank/ the Authorised Officer’s of the Punjab National Bank under the Securitisation and Reconstruction of
Financial Assets & Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Section 13 read with
the Security Interest (Enforcement) Rules, 2002, issued demand notice's on the dates mentioned against each account calling
upaon the respective borrower’s to repay the amount as mentionad against each account within 60 days from the date of
notice(s) date of receipt of the said natice(s).

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the
undersignad has taken possession of the property described harein below in exercise of powers conferred on him under
sub-section (4) of Sectien 13 of Act read with Rule 8 of the Security Interest Enforcement) Rules, 2002 on the date
mentionad below against their names.,

The borrower's /guarantor's Imortgagor's attention is invited to provisions of sub-section (8) of section 13 of the Actin
respect of time available to redeem the secured assets.

The borrower's in particular and the public in general is heraby cautioned not ta deal with the propertylies and any dealing with
the propertylies will be subject io the charge of Punjab Nabonal Bank for the amounts and interest thereon.

a) Name of the Branch . a) Date of Demand Notice
E::' b) Name of the Account Description of the dprnparty b) Date of Possession
l hu:r:::ilr:l:‘ﬁiﬂigfﬂnr e €) Amount Qutstanding
1 |a) Habra The property cormprises of free hold measuring 4 coltahs 3 sqft| a) 17.07.2021
b) WS 5. S enterprise | (more or less) ie 4.0042 Coltahs [more or less) situated at| b) 27.04.2022

¢) Borrower- Joydeb
Chanda, of Vill
Nagarthuba, PO
Hijalpukuria P35 - Habra,
Dist- North 24 Parganas

holding no.- 205/183, Dag No. 489, Khatian No-1714, J.L No-
51, R.5 No-321, Sabekiouzing-5287, Hal Touzi Mo-14, Mouza -
Nagarthuba, Sukantasarani (Nagarthuba Batapara), P, O, -
Hizalpukuria, P.5- Habra near Sukanta Smnti Pathagar ward
no. - 17, Habra Municipality, Disirict- North 24 Parganas. Sale
deed vide no- 8569 of the year1992 at A.D.R.5 Habra and
recorded in the book no-l, Violume no-120, pages no-303 to
308, The property is butted and bounded by: North -
Property of Sankar Kumar Kundu & others, South -16 feat wide
road |8 Sukanla Sarani, East- 6 feel wide comman passage,
West - Property of Susil Chanda. The property belongs to Mr
Jaydeb Chanda son of Sushil Chanda,

€} 74,23,613.01 (Rupees
Four lac twenty three
thousand six hundred
and thirteen and paisa
ona only) with further
itarest until payment in full |
(hersinafter referred to as
"secured debi”)

3 |a) Habra Equitable Mortgage of all that piece and parcel of 'DHANKAL' | a) 25.10.2021
b) M /S Mamoni Mini land and building thereon measuring about 18.75 satak lying | b) 27.04.2022
Rice Mill and situated at Mouza - Dharmapur, Hal Touzi No-17, JL No-| ¢) 244,00,662.47 (Rupees |
c} Borrower:-Nemai 20, RS Khalian-69, Krishi LR Khatian No-590, New LR | Forty Four Lakh Nine
Chandra Sarkar, 5/0 - |Khatian No-1593, (As per Conversion Cerlificate vide Case | Thousand Six Hundred
SurendraMath Sarkar, [ MNo-SDL/ Bongaon/23/2015 and mutation Cerificate), RS &| Sixty Two and Paisa
Propristor of Mamoni | LR Dag no-1142, under the local jurisdiction of Dharmapur 1| Forty Seven only) with
Mini Rice Mill, Vill- no Gram panchayet, under PS-Gaighata, Dist-north 24 | further interest W.E.F
Dharmapur, P. 0. - Parganas, vide sale deed no-038934 for the year 2008, 01.10.2021)

recorded in Book no-1, Volume MNo-153, Pages from 120 to
127 at DSR-Barasat, The property is in the name of Nemai
Chandra Sarkar. The Property is butted and Bounded By :
By Morth - Own property and property of Anil Mondal, By
South - Panchayet Road, By East - Property of Sachin
Mondal, By West - Property of Self Help Group

All that plece and parcel of BASTU land with building theraon
measuring about 2 katha or 3.30 satak |, lying and situated at
Mouza - Maniknagar, JL No-89, Re 5a No-5, Touzi No-2007,
C5 Khafian Mo-454, RS Khatian No-972, LR Khatian No-156,

Dharmapur, P. &, -
Gaighata, Dist-North 24
Parganas, Pin-743248

a) 06.01.2022

b) 27.04.2022

¢) 76,51,164.00 [Rupees
Six lakh Fifty One

3. (a) 5.C College

b) Sonali Mistri

c) Borrower : Sonali
Mistri, and Co

Borrower-Paresh New LR own Khalian No-1798 (as per mulation/parcha, | Thousand One Hundred
Chandra Mistri resident|dated 19-06-2015), Dag no-812, marked as Plot-'B' in sale | Sixty Four and paisa
of 24/170/60, Maniktala, |deed, under the local jurisdiction of Ashoknagar - Kalyangarh | Zero only) with further

Municipality, P, S. - Ashoknagar, Dist-North 24 Parganas, | interest W.E.F 01-01-2022

vide Sale deed no-3653 in the year 2006, recorded in Book
Mo-1, Volume Mo-67, at ADSRO-Guma, The Propertyisin the
name of Sonali Mistry. The property is butted and
bounded By : North - Property of Rupali Sarkar, By South -6
ft wide common passage, By East - 2 fl wide common
passage, By west - 5 ft wide common passage.

Mear Swamiji Milon
Kendra, P. 5. -
Ashokenagar, Dist-24
pas (M), Pin-743223

4. |a) Duttapukur All that piece and parcel of BASTU land with building | a) 09.02.2022
b) MaaManasha thereon measuring about 2,18 satak or 1 Katha 5 Chittak § | b) 27.04.2022
Readymade Centre Sqft, lying and situated at Mouza - Nebadhai, JLNo-123, Re | ¢) 5,95,432.50 (Five
c) Borrower : Surajit 5a No-163, Touzi No-146, Sabek Khatian no-401, Hal part | Lakh Ninety Five
Paul, Nebadhai Khatian-1629, 1627, LR khatian - 785,1295, 94, New Own | Thousand Four hundred
Paschimpara, Near LR Khatian No-3615 (As per mutation cerificate dated| Thirty Two and Paisa
Yubagosti Mannapara, | 28/07/2016,and land conversion Case No-CNi2016/1502/ | Fifty Only) with further

PO. +P. 5. - Duttapukur, interest W.E.F 01-02-2022,

Dist - Morth 24 Parganas,
Pin-743428 Guarantor :
Minati Paul, W/O -
Surajit Paul, Nebadha
Paschampara, Near
Yubagosti Mannapara,
PO+ P 5. - Duttapukur,
Dist - North 24 Parganas,
Fin-r 43428

Date : 01.05.2022
Place : Barasat

364, dated 12-09-2018), LR Dag No-1126, under the local
jurisdiction of Duttapukur 1 no Gram Panchayet, PS-
Duttapukur, ADSR - Kadambagachi, vide Sale Dead No-
15865 for the year 2011, registered in Book Mo-1, CD
volume no-52, Page from 2480 to 2496 | at the office of
DSR-Il, North 24 Parganas. The Property is butted and
bounded by: By North-Dag No-1126 and Plot Mo-E, By
South-Others land and Dag no-1125, By Easl-6 Ft wide
Road, By West-Seat No-1, Dag No-346. The property is in
the name of Surajit Paul.

Sdi- Hemraj Parewa,
Authorised Officer, Punjab National Bank

Date:

Place:

BANK

Notes

1. The above is an extract of the detailed format of Quarterly/Annual Finandial Resuilts fiked with the Stook
Regulations, 2015, The full format of the Quarterly/Annual Financial Resullts are available on tihe Stodk Exdhange welbsites (v lipseimglia aom amd ww mssindia con) and Bariswebsite womyesharkin

2. In compliance with the RBI circular dated August 30, 2021, on Master Direction on Finandial Statements - Presemtation and Disdlosures, tihe Bank ihas megroypadiradiassiiiad provision fior dleprediation on
investments, Foreign Currency Translation Reserve (FCTR) and Bad debt recovery firom wiitten offf accounts. Tihouwgh tihene iis mo diamge iin tie met profitioss flor tive previous pertiatls, te prextous petot]
figures have been regrouped/reclassified wherever necessary to confionm to cunrent peniod diassification.

3. Information relating to Total Comprehensive Income and Other Comprehensive income are mot flunmished as nd AS iis mot yet madie applicabiie to Bamiks.

Mumbai
April 30, 2022

AUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2022

STANDALONE
FOR THE FOR THE FOR THEE FOR THIE
e T, o oo e
R in Lakhs) $1032022 31032021 31632022 31932020
(Audited) (Audited) (Audited) (Audited)
 Total income from eperations 582922 @ 467859 | 2228598 | 2305353
Net Prefit / (Less) fer the peried ( before Tax, Exceptional
~ and/er Extraerdinary items) 50,319 (505471) 143585 | @73507)
Net Prefit / (Loss) fer the period before Tax (after
 Exceptional and/er Extraardinary items) 50,319 (505471) 143,585 (473.507)
Net Prefit / (Loss) for the period after tax (after
Exceptional and/er Extraordinary items) 36,746 (378775) 106,621 (346,223)
Total Comprehensive incame for the period {Comprising
Profit/(Less) for the peried (after tax) and Other
Cemprehensive Income (after tax)} 36,746 (378,775) 106,621 (346.223)
Paid up equity share capital (Face value of ¥ 2 each) 501,099 501,098
Reserves (excluding revaluation reserve) 2873089 2818535
. Securities Premium Account 3229498 | 3229492
Net Worth . | 3374188 | 3319633
Paid up Debt Capital/Outstanding Debt . s || -
' Outstanding Redeemable Preference Shares | - | -
Debt Equity Ratio 1.28 1.59
Earnings Per Share (of ¥ 2/- each) (for continuing and
discontinued operations) -
- Basic ¥ (before and after extraordinary items) 0.15 (1.51) 0.43 (1.63)
- Diluted ¥ (before and after extraordinary items) 0.15 (1.51) 043 (1.63)

YES BANK LIMITED: Registered Office: YES BANK House, Off Western Express Highway, Santacruz East, Mumbai - 400055, India
CIN: L65190MH2003PLC143249 | Website: www.yesbank.in | Email: shareholders@yesbank.in

windler Regullation 33 and 52 of e SEBI (Lilsting and Othar Disdlosute Raguiremeants)

CONSOUIDATED
FOR THIE FOR THIE FOR TIHIE FOR Tk
@umm @umm WERAR WEAR
ENDED ENDED
mo.sm ?r 032021 IS | HNEBAN
(Rudites) | (Audited)  (hudited)  (Awlitad)
587 260 470822 | 224935 @ 2I4EH6
50762 | (505787 143370 @ (@H6179)
SO762 | (505787 43370 @ (@17
3188 | (37909 106406 @ (348899
IS8 | (37909 106406 @ (S48899)
SO 099 SON 098 |
28798 | 2SR
3200498 | 3229490
- -
015 (1.51) 042 (1.65)
015 (1.51) 042 65 |

For YES BANK Limited

Prashant Kumar
Managing Director & CEQ

f‘ihﬂnci'. ep* in

.. . Kolkata



LENOVO
Stamp

LENOVO
Stamp

LENOVO
Stamp

LENOVO
Stamp


NG LT Yo

Ferare! 94919 S (7 2033

FORMA
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF BUSH TEA CO. PVT. LTD.

RELEVANT PARTICULARS

Name of corporate debtor Bush Tea Co. Pvt. Ltd.

Date of incorporation of corporate debtor | 01.06.1972

wro =

Authority under which corporate debtoris | Registrar of Companies - Kolkata, Ministry of
incorporated / registered Corporate Affairs

4. | Corporate Identity No. / Limited Liability U15491WB1972PTC028384
Identification No. of corporate debtor

5. | Address of the registered office and Registered Office (as per MCA records):
principal office (if any) of corporate debtor | Block — G 3, Hide Road, Kolkata 700043, India

6. | Insolvency commencement date in respect | 29.04.2022
of corporate debtor

7. | Estimated date of closure of insolvency 25.10.2022
resolution process

8. | Name and registration number of the CA Santanu Brahma
insolvency professional acting as interim IBBI Regn. No.: IBBI / IPA-001 / IP-P01482 /
resolution professional 2018-19/ 12251

9. | Address and e-mail of the interim resolution | Address: AH - 276, Salt Lake, Sector - I,
professional, as registered with the Board | Kolkata — 700091 Email:ip.santanubrahma@gmail.com

10.| Address and e-mail to be used for Address: AH - 276, Salt Lake, Sector - Il
correspondence with the interim resolution | Kolkata — 700091 Email:bushtea.irp@gmail.com
professional

11.] Last date for submission of claims 13.05.2022

12| Classes of creditors, if any, under clause N.A.
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13.| Names of Insolvency Professionals N.A.
identified to act as Authorized Representative
of creditors in a class (Three names for each
class)

14, (a) Relevant Forms and (a) Weblink: https/fibbi.gov.infhome/downloads
(b) Details of authorized representatives (b) N.A.
are available at:

Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata has ordered the
commencement of a Corporate Insolvency Resolution Process of the “M/s. Bush Tea Co. Pvt Ltd"on
29.04.2022.

The creditors of “M/s. Bush Tea Co. Pvt. Ltd.", are hereby called upon to submit their claims with proof on
or before 13.05.2022 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means. Sd/-
Submission of false or misleading proofs of claim shall attract penalties. CA Santanu Brahma

Kolkata, the 30th April 2022 IBBI Regn No. IBBI/IPA-01/IP-P01482/2018-19/12251
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* THIS IS NOTIFY TO
ALL CONCERN THAT MY
CLIENT SUKHEM MONDAL
HAVE LOST HIS 3 NO. OF
ORIGINAL  SALE  DEED
BEING NO. 04745/2008,
01758/2009 & 0471852014
AND MADE AG.D.E BEFORE
THE BISHNUPUR POLICE
STATION VIDE NO. 555 DT.
7.4.2022 TO THAT EFFECT.
IF ANY PERSON(S)] OR
CONCERN HASHAVE
ANY  OBJECTION OR
CLAIM{SZ) IN RESPECT OF
THE AFORESAID DED 15
REQUESTED TO INTIMATE
THE SAME TO THE UNDER
MAMED LD. ADVOCATE
WITHIN 15 DAYS FROM THE
DATE OF PUBLISHING OF
THIS NOTICE AND AFTER
EXPIRY OF SUCH PERIOD
ANY CLAIM OR COMPLAINT
RELATED TO THIS
PROPERTY WILL NOT BE
ENTERTAINED AND WILL BE
DEEMED AS FREE FROM
ALL EMCUMBRANCES.

Sdf- SELIM SEKH
(Advocate), M- 9836848308,
Alipore Bar Association,
Room no. 7, Kolkata-27

fawiy

o [Dist, Consumer Disputes
Redressal Commission,
Kolkata, Unit-|
Legal Netice
Ref: CCN55/2020

As per arder passed by the
Ld. DCODRC., Kolkata,
Unit-l, Dated 08/10/2021 &
20.01.2022. The NMotice is
issued through the Newspaper
to the op. at the address given
below to appear before the Ld.
Commission on 05.05.2022
at 10.30 a.m, Otherwise the
case will be heard ex-pare
or necessary order will be
passed,

OF. No. 2. Bon Margue PvL Ltd.
308, 3rd FI, PS IXL, Block A,
Atghora, New Town,
Kolkata-700136
& NOTICE is hereby given
to all persons that Deed of
Sale being No. 4866 for 1967
of Sub-Registrar, Behala in
respect of 01 Cottaha 15
Chittaks 30 Sq.ft, of Bastu land
lying and situate at Mouza-
Gangarampur, J.L. No. 5
R.5. Khatian No. 123 & 124,
Dag No. 192 was lost from my
custody. | have lodged GDE
No. 1485 dated 15/03/2022
before the Parnashree Police
Station, |1 any person finds
please return it to me- and or
if anybody has any claim over
the aforesaid property can
lodge such claim before me
within 01 month from the date
of Publication of this notice,
failing which no fulure claim
will be entertained. MALAY
BANERJEE of 27, Bidhu
Bhusan Sengupta Road,
PO, Behala, P.5. Pamasree,
Kolkata-700034, (1)

9748221123
Sd/- Abhijit Chowdhury,
Advocate
Alipore Judges Court,
Kolkata-700027

a/emE offaada

* 9% 26.6.19 TifE A
(M) e ofefEt w@m
e 8, MUKUL TRIVEDI,
S Lt MANINDRA
NATH TRIVEDI @
MUKUL TRIVEDL, S0 Li
MANINDRA TRIVEDI @
MUKUL KUMAR TRIVEDI,
S/o Lt MANINDRA NATH
TRIVED] &7 & wfes 2y
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GOVERNMENT OF WEST BENGAL
TENDER NOTICE
Seated-tenders are invited for procuse of
ECD kit for ASHAS under Rampurhat HD.
Technical & Financial Bid Submission

Closing Date: 10052022 at 1130 A.M,
For Detail, Please visit the website
www . birbhum.nig.in or
or the Office of
the CMOH, Rampurhat Heatth District.

ICA-TTB58(212022

GOVERNMENT OF WEST BENGAL
NOTICE INVITING TENDER
Online NIT by imvited by the EE, BNWD,
W, Do, vide Tender No. \WBPWD/EES
BNWD N T 020/ 2022-23 for the work
of *Emergent Repairing and Rool
Treatment work with chemical
treatment (PU. rool Coat) for main
Building and Electrical Room of Paribesh
Bhavan, dusing the year 2021-2022, 2nd
Call™ (ThO: 2022 _WBMWD_3T8413_1)
Last date of bid submission 17/05/2022
upto 0100 M. imending bidders are
fegueiled o wisit the website
hitp:/fetenderwh.nlc.in and this
Office notice board. 54/- EE, WD,
BNWD IR TTSA01KI032

GOVERNMENT OF WEST BENGAL

Sealed Tender Is invited by the
Commissioner of Police, Kolkata for 1
|One] year comprehensive AMC of 56
{Nimety Six] EPARX Machines installed at
different Police Stations, Traffic Guards,
Offices and Sectlons of Kolkats Police.
The st date for submission of the
tender is on 13.05.2022 upto 15.00
hours. The NIT Document and other
details will be avaitabde in the website:
wwnw.kolkatapolice.gowin 5d/- for

Commissioner of Palice, Kaliata,
ICA-TIBTZ2(1)/2022

GOVERNMENT OF WEST BENGAL
TERDER HOTICE
On behall of the Governor of Wes
Bengal, E-Tender is invited by the
Member Secretary & Chief Medical
Officer of Health, DHEFWS, Jhangram,
Pin-721507 for the works of
Construction of new Su-Swasthya
Kendra (HWCNGF+ 131 F busiding] Under
thargram District (Chil & Electrical
warks) for eligible agency having
gperience in similar nature of works.
Technical & Financial Bid Submission
Closing Date: For e-NIT Mo.- eMIT-02 of
20222023, 20/05/2022 at 03:00 PM.
For Detadl, Pleate wisht the webdgite
hitps:/fwww. whhealth govin &

hitps /Swww whtenders gov.in
- Chief Medical Officer of Health,
Jhasgram. BCATIUSET01]

GOVERNMENT OF WEST BENGAL

During the Financial Year 2022-2023.
From the roputed, bonafide and
experienced agencies bn similar works,
Last date & time limit of Application for
Participation of the TENDER 06.05.2022

Bangal Tourism Development
BCA-TTER0 1202
eneammmazond]

GUVERNMENT OF WEST BENGAL
Diviizional Forest Officer
Eangsabati North Division, Purulia
Abridged Tender Notice
Ho, NIT-L/WEBSDP/DFOKND/2022-23
Kangiabatl Morth Division, Purulia
invites e-tender from Bonalide
Contractors vide e-tender Motice No.
NIT-1/WBSDP/DFOXND/2022-23 for
2072 plantatson ol different location of
Kangtabati Morth Divigion, Purulia, Thi
last date of submission tender
documents B 21.05.2022 upto 12:00
Noon for viewing and participating in
etender visit wwwwbienders.govin
anad for moene information please contad
to the undersigned or wisit the
www westbengallforest.gov.in
Sdf- Diwisbonal Forest Offfcer, Kangsabati
Marth Diviseon, Purglis. jca-Treazmia0ad

GOVERNMENT OF WEST BENGAL
PWD TENDER NOTICE
Superinténding Engineer, Western
Electrical Cinche, PW.D. imibes online
e-Tender fior the work of Day 1o day
operathon of 2 [Twolnos passengers Iy
at judicial Magistrate Court, Asansalin
the District of Paschim Bardhaman, for
one year, eNiQ No.- WBPWD/SEWEC/
AEDSMIQ-04/2022-23, Tender 1D
2022 WBPWD_378480_1. Bid
submission start date (online):
03.05.2022 from 03:00 P.M. Bid
submission closing date (online):
10.05.2022 upte 3.00 .M. Carrigendum
o ary will be published in website anly.
Details of N.1.O. and Tender docwments
may be downloaded from :
hitp://whienders.govin 5d/- 5.K
Biswas, Superintending Enginear, FW.D.,
Wester Ehectrical Circle 1cA TP626i3:2003

GOVERNMENT OF WEST BENGAL
PWD TENDER NOTICE
Executive Engineer, Madia Construction
Déwtslon, PW.Dte irvites online e-Tender
for the works of : 1) Construction of
diflerent ructures for improvement of
quality a5 well as capacity of storing of
seed for quadity seed production and
dilferent research works a1 BCKV
under MNadia Construction Bwi.-silon,
PWD, During the year 2021-22. -"D°

Unit DSF Farm, Kalyani.-
Construction of 2 nos ceep lubt Ih.'i‘
[100mm X 200mm) along with Pump
House & disaribution of pipe ling woek
for Ierigation. Evtimated Amount :
Rs. 36,23,938.00, 1) Construction of
difierent structunes for improvement of
quadity a5 well 85 capadity of storing of
seod for quality seed production and
different research works at BCEM
under Nadia Consiruction Divisbon,
PWD, During the year 2021-22. -"C*
Unit O5F Farm, Kalyani.-
Construction of 2 nos deep tube wﬂi
[100emem X 200emwm) along with Pump
House & dinyribution of pipe line work
for Irrigation, . Estemated Amount
Rs. 14,23,826.00, 3] Repair and
rencnviation work of the roal and wall af
student room of nursing hostel of
ANMIR] Training Schoal, COM & JNM
Hospital, Kalyan, Nadia under Nadia
Construction Division, PW.D., Krishnagar
during the year 2021-2022 (Civil warks
only), Estimated Amount:
Bs. 23.36,661.00, o-NIT No.:
WBPWD/EE/NCD e-NIT-01/2022-23
Tender 1D: I0I2_PWD_3T7R182_1.
2022 _PWD_378182_2,
22| P'IN‘D !?‘SISZ 3 mid mhml.wun
start date [onling): 26,04, 2022 from 6.55
PRM. Bid submission closing [(onlne):
17.05.2022 upto 2.00 P.M.
5df Ewecuthve Enginmer, [FAWDL), Nadia
Construction Diviskon, A TIEISIRDOI

GOVERNMENT OF WEST BENGAL

MDA of 2021-2022

With reference to abowve NIT the
following change has besn made.
Please read last date & time for Online
Bid Submissson-05.05.2022 uplo 1850
hrs. in place of 25.04.2022 upto 18:50
hirs., for all other changes regarding this
&-NIT please winit KMDA website.

www kmdaonfing.org  [KMDA-083)

ICA-TTEE4(3)2022

TENDER NOTICE
Tender are imvited by the BMOH/
Secratary, Sutahata Block Health &
Family Welfare Samiti, Amlat BPFHC
Purba  Medinipur for hiring of vehicles
for BMOH Pood. Technical & Financial Bid
Submissian Closing  Date: 11,/05/2022
at 5:00 P#A, For details, Please visit the
webiite www.whhealth.govin and
ar the
Dffice of the undersigned. Sd/- BMOH/

GOVERNMENT OF WEST BENGAL i

Secretary, Sutahata BH & FWS, Amlat

GOVERNMENT OF WEST BENGAL
WD TENDER NOTIOE

Thi Executive Enginesr, Tarmbuk Highwary
Dibwisbon, PW. |Foads) Directorate irvited
Tender af e-NIT No.: 1 of 2022-20213 lor
madntenance work of one road under
the jurisdiction of Tamiluk Highway
Division. Tender 1d. No:
2022 _WEPWD _378427 1. Bid
submission start date [online):
02.05.2022 st 12.00 Noon. Bid
submission closing date (Onlinel:
17052022 at 12,05 P.M. Corrigendum
IF ey will o puibdishid in website only,
Intending Bldders are requested Lo visit
thie Website | hitp:ffwhtenders gov.in
Sdf- EE, THD, P (R) e, Gowt o Wi

ICA-TT645(3)/2022

GOVERNMENT OF WEST BENGAL
ABRIDGED NOTICE INVITING e-TENDER
NO. WBPHED/EE/MAADNieT-13 OF
2021-2022 (2nd Call)

Rel. Mema No. B00/MAAD dt. 27.04.2022
Tender 10 : 2002 _PHED_3TB417_1to
0X2_PHED_3TR4T 2
Sealed Tenders are invited by the
Exeutive Engineer, Malda Arsenic Area
WS Divn, PHED, Govt. of West Bengal,
for 2 Nos. of work under Malda Arsenic
Area WS Divm,, PHED, Malda. Last Date
of Application on 14.05.2022 upto 10000
a.m. Detalls are avallable in
whtenders.gov.in &

BPHC, Purba Mediniput, . yresarmaogal | 7"
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Bid (NAT 01 of 2022-23) i ivdted for
and on behaif of the Governor of West
Bengad by the Executive Engineer{a-M)]
lalpasguel [A-M1] Dhvision, lalasampad
Bhawan, lalpaiguri-735101 from
Bonafide sgency lor “Energization by
Installing Tramsformer and other
accessaries for 3 phase service
connection of Mangalsingjote Major RL
Scheme.” Last date & time of bid
submitsion 20.05.2022 upta 14:30 Hrs
Other detsils may aleo be ween from the
office notice board/website.
Corrigendum A amy will be publizhed in
wabdlte onby, Sd- Executive Engineer (A«
MI., H|Dlll'|.ll'ﬂ|". b)) Dévislon, Jatpasgur,

ICA TTREBII022

TENDER NOTICE
WHSFPEHDCL (A Government of
Wirst Bengal Enterprige under the
control of the Department of FPRIEH,
Gowt. ol West Bengall 1. 05 dated
2B.04. 2022, 2. 06 dated 28,04 2022,
3. 07 dated JRO4.2072, 4. 08 dated
28042022, 5. 09 dated 28.04.2022
E-tenders are invited for supply of fruit
plants to the different Gram Panchyet of
the districts of West Bengal, The
intending Tenderers are to apply
through hitpu/ fwewwbtendergowin
Detalls are also available in the Website:
www,lpshabengal.com &

Sdf- Managing
Démctor, WBSFP & HDCL, Bendish Tower,
Bidhannagar 1EA TTEAI1I033

PWI TENDER NOTICE
Superintending Engineer, FW.D,
Southern Electrical Circle invite ondine
e-Tender for the work of =~ Electrical
works for construction of new G5
storied nursing hostel bullding with 200
bed capacity (with provision for 300
beds) at Baskrhat District Hosgial, North
24 Parganas. - SATC of Lift, NIT Mo
WEPWOD/SE/SECINIT-01/2022-2023.
Tender W 2021 WBFWD_ 378151 1
Bid Submission Closing date (Online);
31.05.2022. Corrigendum if any will be
publishied webnite only. Details of NIT &
tender documents may be downloaded
from hitp://whtenders.gov.in
Sdf- Superinending Engineer, PW.D.,
Southern Ekectrical Circle, e rapniona

GOVERNMENT OF WEST BENGAL
PWD TENDER NOTICE

online e-tender for the work of
“Construction of 24 bedded Hybrid
Critical Care Unit at Gandhi Memsorial
Hospital, Kabyani, Nadia.... SITC of AC
Machine with Negative Pressure
;rrangtmem.‘ Estimated Amount:
Item Rate, & NIT Mo - WEPWO/EE/NED/
NIT/e-T/07 /{15t call}22-23. Bid
submission start date [online):
217.04.2022 from 05.00 P.M. Bid
submission closing date {online)
18.05.2022 from 1.00 PM. NIT and
Tender document may be download
from httpe/fwhtenders gowin Sdf- D.Pal,
Executive Enginesr, PWD, Nadia
Ebectrical Divislon, Krishnagas, Nadia.

GOVERNMENT OF WEST BENGAL

(Comporgtion Limited
Karigar! Brawan, Ground Fose, Rooe Mo 009,
St Arna 1, Mw T, agaciiat, Kefloka - POOLED
N - ST ROOWR IS GO0 TSL
Wotice inviting e-Tender
School Bag manufacturers in West
Bangal who ang willing to supply School
Bays s per the specifications and the
reference sample 5 approved by the
competent autharity in Gavernment of
West Bengal, at the Ll-rate wnder
Promotional Ovders in relation o the
Matice Inviting e-Tenders No
BEMC/SCH-BAG2021-22/NIT 09(e)
dated 12.02.2022, are requested o
apply online in the format available on
www biswabangladn Applications In
the same format may alio be emalled 1o
InfeSbiswabanglain or submitted in
kard cogy in sealed envelopes at the
office of the Corporation at the addres
mentioned above. Last date for
submitting application ks 10 May 2022
Sel/- Managing Director. scatraranzon

Notice
Tender 1D ; 02 OF MM3D-1 OF 2022-23
The Assistant Engineering. Midnapore
Mechanical Sub-Dedsion-l, PHE. Dde.
has invited open tender for the works as
mentioned in the respective MG Last
date of submission 13.05.2021 The
details may be had from website Le,
wwnwwhbphed, povin Sd/- AE/MMSD-,

PH.E. Dte, ICA-TIET (12022
e

GOVERNMENT OF WEST BENGAL
W.IWWWH

Quodation ID
HIG WO, 06 OF EE/IMD OF 2032-23

The Executive Enginoer, Jhargram
Mechanical Division, PHE Die. has
Irmvited open quotation for the works as
mentloned in the respective NIO, Last
date of submiszion of tender paper is
1105 2022, For details phease wiait the
departmental website i.a.
\gowin Sdf- EESIMD PHE

BCATIESI WD

Dte.

BRBHUIM DULA PARISHAD
LRI, BIRAHLIM
Hbriged Motice brviting e-Tender

Tendar Moticn Mo, BHM/N 04/33-13
Mems foc- TRV IVREP.  Duted:-FRTMST002,
Addiienal Executier Ofuer, Bubbem 280 Parahed
hianmhdIMndmm

[Mrder Regulatan B of e Insstzency and Bankruply Board of India
{insdvpncy Rosobotion Process for Comporate Persons) Reguiations. 20183
FOR THE ATTENTION OF THE CREDITORS OF BUSH TEA COLPVT, LTD.

e e hca
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Public Announcements

Public Announcements Preview — iiipicai

Indian Institute of Insolvency Professionals of ICAI

(Company formed by ICAI as per Section 8 of the Companies Act 2013)
HPL - The largest Insolvency Professional Agency of India

Public Announcement

Process for Corporate Persons) Regulation, 2016]

Azadi Ka

Amrit Mahotsav

[Pursuant to section 13 of Insolvency and Bankruptcy Code, 2016 read with Regulation 6 of Insolvency and Bankruptcy Board of India (Insolvency Resolution

Name of Corporate Debtor (CD):

Bush Tea Co Pvt. Ltd.

Company Identification Number (CIN) of Corporate Debtor:

U15491WB1972PTC028384

Block G 3, Hide Road, Kolkata

Registered Office Address of Corporate Debtor (CD): City:Kolkata State:West Bengal Pincode: 700043
Appointment as: IRP -
Date of Appointment: 29/04/2022
S.No. Type Name of Newspaper Date of Publication Upload File
1. English Newspaper: Financial Express, Kolkata 01/05/2022 Download File
2. Local/Regional Newspaper: Aajkaal 01/05/2022 Download File
3. Any other Newspaper: - -
No. of
Class of Creditors Financial Name of Authorized Representative Registration No of AR Remarks, If Any
Creditors
AR 1: - -
- 0 AR 2: - - -
AR 3: - -

https://www.iiipicai.in/public-announcements-preview/?option=com_content&view=article&id=164&ltemid=0&batchid=PUBLICANNOUCEMENT626€9...
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